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recognition of R and D units and national awards for outstanding R and D for
mdustries etc. The Ministry of Human Resource Development (MHRD) had set up a
Task Force for rejuvenation of Basic Scientific Research in Indian Universities under
the Chairmanship of Prof. M.M. Sharma, which has now been converted into an

Empowered Committee to implement the recommendations of the Task Force.

The University Grants Commission (UGC) is also implementing the schemes
of Universities with Potential for Excellence, Centre with Potential for Excellence in
Particular Area, College with Potential for Excellence, Major Research Projects/Minor
Research Project, Special Assistance Programme, Basic Scientific Research and
Research Fellowships. These schemes are all aimed at expanding the enrolment and

the output of research in the country.

The All India Council for Technical Education has informed MHRD that it is
implementing various schemes to encourage research in technical subjects such as
Career Awards, Post Graduate Course and Research Work, Research promotional
Work, National Doctoral Fellowships, Faculty Development Programme, Setting up of
Research Parks, Innovation Promotion Schemes, Post Doctoral Fellowships, Teachers

Research Fellowships etc.

The MHRD is also funding research in the Social Sciences and Humanities
through its various research councils, viz., the Indian Institute of Advanced Study
(ITAS), the Indian Council of Social Science Research (ICSSR), the Indian Council of
Philosophical Research (ICPR), the Indian Council of Historical Research (ICHR) and
the National Council of Rural Institutes (NCRI).

Hostel facilities in model schools

+1746. DR. BHUSHAN LAL JANGDE: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to state:

(a) whether the Central Government would provide the facility of hostel in
74 schools being run under the model school scheme in Chhattisgarh as the
students of remote areas are not getting the benefits of this scheme in the absence

of hostel facilities there;

1Original notice of the question was received in Hindi
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(b) whether the Central Government would consider to open residential

schools upto high school level in the naxal areas which are most required; and

{c) whether approval would be granted to 522 schools for upgradation from
primary to secondary and from secondary to higher secondary level which was due

but has not been granted by the Central Government during 2012-137

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SHASHI THAROOR): (a) and (b} Under the State Sector
Component of the Model School Scheme, 74 Model Schools have been sanctioned
in all the 74 EBBs (Educationally Backward Blocks) of the State of Chhattisgarh at
the rate of one Model School per block. The Model School Scheme does not have
the provision of a hostel facility. However, the Construction of Girls” Hostel Scheme
of Central Government envisages setting up a 100-bedded Girls’ Hostel in each of
these EBBs in the country. A Girls” Hostel has been sanctioned in each of the 74
EBBs of the State of Chhattisgarh and out of these 74 Girls Hostel, 8 hostels have
been constructed within the premises of the model schools. At present, there is no
specific proposal to open residential schools upto high school level in the Naxal-

affected areas.

{c) No such proposal for the upgradation of 522 schools was received from
the State in 2012-13. The Annual Work Plan and Budget proposed by the State for
2013-14 under the Rashtriya Madhyamik Shiksha Abhiyan for the upgradation of 81
Primary schools into Secondary Schools was considered by the Project Approval
Board, and based on appraisal as per the norms of the RMSA, the upgradation of 16

schools located in the Special Focus Districts has been approved.
Instructions on Mid Day Meal Scheme

1747. SHRI K.C. TYAGL Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

{a) the instructions issued by the Central Government to the State



